BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE, KOLKATA

M.A. No. 18 of 2024/EZ
IN
0.A. NO. 155 OF 2022/EZ

IN THE MATTER OF
Talab Bachao Abhiyan ....APPLICANT
VERSUS
Government of Bihar & ORS. .... RESPONDENTS
INDEX
Sl no. Particulars Page no.
1. Compliance Affidavit on behalf of the Committee.
01-12
2. Annexure-1: Office order regarding constitution of
Committee. 13
3. Annexure-2;: A copy of the Minutes of First meeting of
committee. 14-20
4. Annexure-3: A copy of the Minutes of Second meeting of
committee, 21-24
5. Annexure-4: A copy of the Minutes of Third meeting of
committee. 25-30




'!. X
I\ aee b —
il \: o
<7 BEFORE THE NATIONAL G1 TRIB
= VT OL-
&7 EASTERN ZONE BENCH, KOLKATA
f M.A. NO. 18 OF 2024/EZ
(’}\ (/—
25 IN )
)‘i\ ’
e

0.A. NO. 155 OF 2022/EZ

IN THE MATTER OF {/
TALAB BACHAO ABHIYAN

....... APPLICANT
A&

GOVERNMENT OF BIHAR AND ORS .... RESPONDENTS

>¢, COMPLIANCE AFFIDAVIT ON BEHALF OF THE
LR
" ¥ 2% 36 TTEE _CONSTITUTED VIDE ORDER _DATED
= P2 %2 "\ 28,83.2023 PASSED IN 0.A. NO. 155 OF 2022/EZ.
YO A a2
@5 % ';ﬁ‘f%‘i.g T
Jg%é;% q
-4 P
2 22es3 I, hBHA\{ KUMAR aged about M?
B354 o )
@1 TERY 3 Son/Daggﬁter of dote _s_hg_a_dgg}él_smm residing at
\ rf. ‘% E La F 4 m————"’”“" i
228 -‘é:{,o] , 0\&0_‘}%0\—‘4, Yol ol pur Cft)t Ratendo hereby solemnly
,ﬁ = E L] -5 =
~E€228 =
3% 7 %% ° ffirm and State as follows:-




1. That I am posted as aAd 1 Honal Secretary and

as such I am well aware of the facts and circumstances of the
present matter. I am competent and duly authorized to swear
the present affidavit on behalf of Secretary, Department of
Environment, Forest and Climate Change, Government of

Bihar.

. That the instant application has been filed by the applicant

alleging therein that three ponds known as ‘Ganga Sagar’ Dighi
and Harai in Darbhanga, Bihar, are being encroached upon;
dumping of garbage and sewage is taking place in these three

ponds.

_ That the Hon’ble Tribunal vide its order dated 23.03.2023

constituted a committee and directed the committee to
undertake steps to remedy the situation. In light of the
directions of the Hon’ble Tribunal a committee was constituted

vide order No. 04, dated 18.04.2023, issued under the signature'

U\ of Special Secretary, Department of Environment, Forest and

’ Climate Change, Govt. of Bihar.




A copy of the order No. 04, dated
18.04.2023, is annexed and marked
as Annexure-1.

4. That the first meeting of the committee was convened on
28.04.2023, in the said meeting the representative of Divisional
Railway Manager, Samastipur, informed that there are two
sources of discharge of waste water from Darbhanga Railway
Station. He further informed that the waste generated from
Railway Coach Washing pit is stored in a pit and then treated in
Water Treatment Plant (WTP) and the treated water is reused
in railway coach washing. The waste water generated from
platform area is discharged in Harahi and Digdhi lake and the
Railways are taking steps to connect the waste water generated
from the platform area to the WTP.

With respect to encroachment, it was informed that the Hon’ble
Patna High Court has stayed the demolition of encroachments
made around the ponds in question. It was decided that

marking of encroachments made around the three ponds may




be done afresh and steps shall be taken to prevent new
encroachments.

With respect to solid waste dumped around the lakes, it was
informed by the Municipal Commissioner, Municipal
Corporation, Darbhanga, that the Solid waste dumped around
the three ponds has been lifted and awareness campaign is being
undertaken to encourage people living around the pond to avoid
throwing solid waste around three ponds.

Further, steps to reduce the pollution of the ponds, construction
of STP for treatment of water flowing through drains, action
plan for rejuvenation of ponds and re-demarcation of ponds
were also deliberated and decisions were taken in the first
meeting of the committee.

A copy of the minutes of the
first meeting dated 28.04.2023
is annexed and marked as

Annexure-2.



5. That the second meeting of the committee was convened on
22.11.2023 and review of the decisions taken in the first meeting
was undertaken.

On point of encroachment it was informed that encroachment
in and around Harahi pond has been removed completely and
w.r.t. encroachment made in and around Dighi and Gangasagar
lake it was informed that the same could not be removed in
light of the Stay order passed by the Hon’ble Patna High Court
and action is being taken to remove encroachments which are
not covered under the order of the Hon’ble Patna High Court.
The representative of the Railways, informed that waste water
going into Harahi pond has been stopped and the waste water 1S
now treated; and STP is being constructed for treatment of
waste water which is discharged on Digdhi Pond.

It was decided that the work to be done by the different
authorities/department shall be completed in the financial year
2023-24 and to start the construction work of STP immediately.

A copy of the minutes of
meeting dated 22.11.2023 1s




annexed and marked as
Annexure-03.

. That third meeting of the joint committee was convened on
26.07.2024, when the Chairman of joint committee sought
information regarding the beautification work of the three
ponds and the steps being taken for construction of STP. The
Municipal Commissioner, Darbhanga, informed that due to
dense population there is difficulty in finding a suitable location
for establishment of STP, however, there is land available in
Lalit Narayan Mithila University, Darbhanga. In this
connection, a letter dated 23.11.2023 has been sent to the
University but no reply has been received on behalf of the
university. It was also informed that, there is a proposal to
construct a storm water drain in Darbhanga for which DPR has
been prepared and has been sent for approval to the Urban
Development and Housing Department, Govt. of Bihar, and

there is a proposal to construct two STP in Darbhanga by Bihar




The Member Secretary, Bihar State Pollution Control Board
(BSPCB) informed that as per the directions of the Hon’ble
Tribunal regular water quality monitoring of the three ponds is
being done and pH and Dissolved Oxygen (DO) were found to
be within the prescribed limits. Bio-Chemical Oxygen Demand
(BOD); Total Coliform (TC) and Fecal Coliform (FC) were
found to be beyond the permissible limit, for which Statutory
Direction has also been issued to the Municipal Commissioner,
Darbhanga, for taking remedial measures. The water sampling
report till January, 2024, showed that the Bio-Chemical Oxygen
Demand (BOD), TC and FC were beyond the prescribed limit;
however, from the water quality analysis done in February,
2024, onwards it transpires that BOD is within the prescribed
limits, however, the Total Coliform (TC) and Fecal Coliform
(FC) present in the pond water are still beyond the permissible
limits, which indicates that the sewage discharge of the city is
still coming into the three ponds in question.

With regard to encroachment, it was informed that

encroachment has been completely removed from ‘Harahi’




talab; there is some encroachment around ‘Gangasagar’ talab
which has not been removed in light of the Stay Order passed
by the Hon’ble Patna High Court, Patna and there are around
54 encroachments around ‘Digdhi’ talab out of which 8 have
been removed and 46 are yet be removed.

On point of beautification, it was informed that a plan for
beautification with a budget outlay of Rs. 8 crores is under
process and in connection with the same letter has been sent to
the Divisional Forest Officer, Darbhanga. The Chairman of the
joint committee said plantation work will be done by the
Divisional Forest Officer, Darbhanga.

The representative of Railways informed that waste water
discharge from railway station is not going into the three ponds,
and two STPs have been sanctioned under the Amrit Bharat
Scheme, for which tenders have been called for and the

construction work will be completed by June, 2026.




A copy of the minutes of third
meeting dated 26.07.2024 is annexed

and marked as Annexure-04

7. That the following decisions were taken in the third meeting of

‘the joint committee: -

L.

II.

II1.

To write to the Hon’ble Chancellor for allotting land in
the campus of the Lalit Narayan Mithila University for
the establishment of STPs;

Alternative land may also be identified for setting up of
STPs;

Detailed information may also be obtained from the
BUIDCO for establishment of STPs;

Establishment of Solid Waste Processing Facility may be
taken on priority;

Remove encroachment from Dighi and Gangasagar Lake
and to take steps in order to appeal against the stay order

or other steps as may be advised,;




VL

VII

VIII.

IX.

10

Beautification work and plantation shall be done
immediately;

Railways to submit time bound action plan to BSPCB for
setting up of STPs;

To submit compliance report of the Statutory Direction
issued by the BSPCB;

BSPCB to regularly carry out the water quality analysis
and share the report with the Municipal Commissioner
and District Magistrate, Darbhanga;

To pick a site for setting up CAAQMS in Darbhanga.

8. That in the light of the above stated facts it is stated that the

Committee is taking steps to ensure that the three ponds is

restored to its pristine glory and work towards achieving the

same is being under taken. Encroachments have been removed;

Railways has stopped discharging waste water into the ponds;

work for construction of STP is being undertaken.
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9. That I have read read the contents of the compliance affidavit
and have understood the same and the annexures are true

copies of its respective originals.

gj\,&\)ﬁf\ \\%“mﬂd\ Pornay Kuanar
N W\e‘) e‘ﬁ‘m /
\\w‘““ e n ™ v DEPONENT
Aot

VERIFICATION

Verified at Patna on 30® day of July, 2024 that the averments
made in the present affidavit are true and correct to the best of
my knowledge and information derived from the records of the
matter.

DEPONENT
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Unique Identification Authority of India
w59/ Enrolment No.: 0013/66005/02993

To

g FAR

Abhay Kumar

S/0: Sheo Dayal Sharma,
401, Ganga-4,

Jalalpur City,

Ramjaipal Road,

Beily Road Patna,

VTC: Dinapur-Cum-Khagaul,
PO: Danapur Cantt,

Sub District: Danapur,
District: Patna

State: Bihar,

PIN Code: 801503,
Mobile: 7033039319

3TIRT HTEMT sHETh / Your Aadhaar No. :
3006 3965 3108

VID : 9131 5703 9008 4400

MU GHR

Ahhay Kumar

o= faf/DOB: 17/03/1974
g/ MALE

A g w1 s &, At m wesRify o Al
ls-mm o e (ST i, O agew e/

| sifree ETCE A whE) H e foem o i

| Aadhaar is proof of identity, not of citizenship

| or date of birth, It should be used with verification {anline
| authentication, or scanning of QR code / offline XML).

Aadhaar no. issued: 21/02/2015

v

AADHAAR

==
Gavernmant of India

&= | INFORMATION

B ow gpard 1 VAT ¥, Aifmar A1 seiard @ Ad e
R AT UNE 3 SRS {3t Rt # el seaty
& g F arands s i §

B 3F wur 99§ gasdss g rggw sweer R & Fhe
Hiereras WAIETT & g Fegiig T S i i N
# FOHEy TR A7 UK IR BT TR 09 § FHE 5 F
e FTH a7 www.uidai.gov.in, Tt Toe T FAT FE
fizy w1 FTET #0 weOie B o e |

B uw e i gida §

@ vEEe AT O & FAEE & g @ nent & A AvAiwa & arie
el 10 3 # 56 A HA TF G AU A ST FIA TR |

® e e weE R deael SRl oA S &
FETIAT FIA B |

B A # IO A At AT S IS asT |

| T dand & e A & v THMR O wEAerE w0

| UEEEARER 39 F B & §E g gRied w6
R snyatmaREs e gher & 3w St

W o & 7T 2 T geAly o F T aneg §)

B Aadhaaris proof of identity, not of citizenship or date of birth (DOB). DOB
i based on information supported by proof of DOB document specified in
ragulations, submitted by Aadhaar number holder.

B This Aadhaar letter should be verified through either online
authentication by UIDAl-appointed authenticalion agency or QR code
scanning using mAadnaar or Aadhaar QR Scanner app available in
app stores or using secure QR code reader app available on
www.uidai. gov.in.

# Aadhaar is unigue and secure.

B Documents to support identity and address should be updated in
hacthazs after every 10 years from date of enrolment for Aadhaar.

@ Aadhzar halps you avail of various Govemment and Non-
Government benefils/services.

B Keep your moblie number end email id updated in Aadhaar,

B Download mAadhaar app to avail of Aadhaar services.

B Use the feature of Lock/Unlock Aathaarfbiometrics to ensure
security when not using Aadhaar/biometncs.

B Entities sesking Aachaar are obligated to seek consent.

- SR, >0
AN
AADHAAR
rp
“syewr: g autel ¥, 401,771-4, WellelyR FI,
SRS A, Ao g ge, SR @ wiE, AR
gm-m'l‘ gz,
gﬁiﬂ'\'- 801503

ZAddress:

65/0: Sheo Dayal Sharma, 401 Ganga-4,
& Jalalpur City, Ramjaipal Road, Bely Road
£patna, Dinapur-Cum-Khagaul, PO. Danapur
Ecantt, DIST: Pama,

Sgihar - 801503

x 3006 3965 3108

VID : 9131 5703 9008 4400

o 1ear | =) help@uidai.gov.in | @D www.uidal.gov.in

Tor C.C?Uﬂ"'er 0\9(("{0{0\\/ H"
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5 water Treatment Plant (WTP)/Sewage Treatment Plant (STP) # amifee
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Bound Action Plan) §UR o R oy Q@ U gig B SUSEl md
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®fSa1—6, TU—FHlTH (8) Encroachments around all the three ponds
should be removed.
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“"| 3 ‘ A )
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sifEaHYl W BT T BT Wl gam ¥ ,
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HIHHIY SR SUTOTSE g Wit U R ) afeeau @1 ereei s arfieed
T © Qe aRard ey ) 94 |

TREwT-6, SU-HfETm (b) Solid waste dumped in the drains and

adjoining areas should be removed with immediate effect and the ULB
(DMC) shall ensure that no solid waste Is dumped in these drains.

Frendl & W &R oW R Td ud wieme ¥ T off %8 8 HeNl @ AR
¥ TIFER G gY TR e, S R e, avdr g oneerd € i
T W AR SR W O/ wOv WA Sl § wuw wel fon mar § R
ATE—UTT PRI 9 @ Ol B ared @ AU o1 HEN TEl v @ Ui
STsHE S o W <ET & fored arefin o era Al W SER-TER
FRAT W BT R | AU ey g W WHR—WER f S <er & | arend ®
ara—ury Frafe w9 9§ FeR @ so| G o = ' |

Hex—afE, fAeR vy wewer frgEm wig, veer g e & w6
AT F I SR U FEw e hew @ fig wwa wre FeilRa fea
TR SR TS 98 HEY BH9 grell 9% RIEUS Al Wil | SE-SE WA

TeE (Signage) @ S| g9 Wi BET @ &M@ (Documented) o
Sl | o AT ST % Wl URe fur o W |

Ffem—6, JU—HfedT (c) Flow of water through drains should be made
hindrance free.

I S HEd vage § dEfa & e et 9 gal § |

Ffea—6, IU—-#fSET (d) Following short term measures may be taken
up for the conservation of these of ponds:- (i) In-situ remediation of ponds

should be adopted by having aeration facility using microorganisms to
degrade the pollutants and to increase tha dissolved oxygen.

Page 3 of 7
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BiE@T—6, Iu—3aH (f) An action plan should be developed for

rejuvenation of these ponds as per "Indicative guidelines for restoration of
water bodies" published by Central Pollution Control Board.

Pond @ Rejuvenation ¥ U% Timeline Action Plan 7T 3Taea 2, S
s TgEe frasv d fies @ “Indicative Guidelines for Restoration of
Water Bodies” & 9wy #1| 39 fawn # o So qdm TR fE @ waiad
we # e frar o wear &) o Rfre R @ Rewst @ Ade W
foar =1 wea B

Tiem—6, SI—&eH (g) Re-demarcation of ponds should be carried
out by the Land Revenue Department, Govt. of Bihar to verify the

encroachment status taking note of previous demarcation survey conducted
during 2014,

Land Revenue Department BT aTemdi &l g i dures s Rl
1 STEEN T @ W GTA & T T G 2014 F BRY T w0 B el 9
e fRar o Gl %) S UEN W 2014 @ AE B T sfsRer
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#f&@i-6, av-wfamr (h) The East Central Railway, India Rallwa,
Samastipur Division, Samastipur shall ensure the proper management
sewage/ domestic waste water and solld waste, plastic waste generataq

from Darbhanga Railway Station. + \ .
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